Li sted on :
Court No.
ltem:

SECTI ON- | |
IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON
PETI TI ON FOR SPECI AL LEAVE TO APPEAL (CRL.) NO. 4114 OF 2013
WTH

CRIM NAL M SCELLANEQUS PETI TION NO._ 10530 OF 2013
(Application for bail)

Sheo Narain @Bardi & Anr. ... Petitioner(s)
VERSUS
State of Utar Pradesh ... Respondent (s)
OFFI CE REPORT
The matter above nentioned was |isted before the Hon' ble
Court on 4th Qctober, 2013 when the Court was pleased to pass the

foll owi ng order:

“Perused the letter dated 1.10.2013. In view of
the request made by |earned counsel for respondent,
four weeks' time, as a last chance, is granted for
filing the counter affidavit.”

It is submtted that M. Gaurav Dhingra, Advocate for
Respondent/ State has not filed the Additional Affidavit, so far.

Servi ce of Show Cause Notice is conplete.

The matter above-nentioned is l|isted before the Hon'ble
Court with this office report.

DATED this the 25th day of Cctober, 2013.

Sd/ -

ASSI STANT REQ STRAR
COPY TO

1. M. Yash Pal Dhingra , Advocate
2. M. Gaurav Dhingra, Advocate
c- 4/ dk ASS| STANT REG STRAR



